NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPAN

Y LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 17.11.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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CA(CAA) No.58/ | - For hearing 230-232 | Stump Schuele & Somappa Pvt Ltd
BB/ 17
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Counsel for petitioner is present. He reported that, hc? has ﬁlej
consent affidavit of the sharehol.ders and ‘ creditors ta}n

requesting the Tribunal to dispense w‘1th .convenmg.the rr%ee ing
of them. He has filed synopsis. List it for consideration on

29/11/2017.
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